NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
To be heard on Wednesday the 16t day of August 2023 at 10.30 a.m
(VIRTUAL MODE)

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Dr. Alok
Srivastava, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 Comp App (AT) (CH) M/s V. Pathy Mr. Krishna M/s. M Sarfudeen
(Ins) No. 258/2023 Enterprises Bhagavat Ali Ahamed
For Condone Delay Vs For Caveator
IA No. 817/2023 M/s. Ohm Srinivasa
Paper Boards Pvt. Ltd.
2 Comp App (AT) (CH) Vijay Kumar Garg Ms. Anbarasi
(Ins) No. 260/2023 Vs Rajendran
For Stay Power Grid
IA No. 819/2023 Corporation & 6 Ors.
3 Comp App (AT) (CH) The Tamil Nadu Mr. Niranjan
No. 57/2023 Sugarcane Farmers Rajagopalan
To dispense with Association
IA No. 678/2023 Vs
For Stay Mr. Ramakrishnan
IA No. 677/2023 Sadasivan
Delay in
representation
IA No. 674 &
676/2023
Leave to file
IA No. 675/2023
For Hearing
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
4 Comp App (AT) (CH) Ravindranath GE Mr. Arun Karthik Mr. TK. Bhaskar-
No.25/2022 Medical Associates Mohan R1
For Exemption Vs
IA No. 256/2022 Dr. Ravindranath
For Stay Kancherla & 13 Ors.
IA No. 257 &
258/2022
WITH
S Comp App (AT) (CH) Gleneagles Mr. Arun Karthik Mr. TK. Bhaskar-
No.26/2022 Development Pte Ltd. Mohan R1
For Exemption Vs
IA No. 259/2022 Dr. Ravindranath
For Stay Kancherla & 13 Ors
IA No. 260 &
261/2022




For Admission (After Notice)

(Ins) 02/2023
For Additional docs.
IA No. 02/2023

Finance Ltd.

Vs

M/s. Vijay Engineering
Equipment India Pvt.
Ltd.

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
9] Comp App (AT) (CH) Sivagnanagovindasamy | Mr. CS K. Gaurav
No.32/2022 Nambi Kumar
Vs
The Registrar of
Companies, Chennai
7 Comp App (AT) (CH) S. Muralidharan Mr. R Mr. Arjun Suresh
No. 11/2023 Vs Vidhyashankar
Registrar of Companies
Chennai & Anr.
8 Comp App (AT) (CH) M/s. Shubham Mr. Sandeep Kumar | Mr. VVSN Raju- R1
(Ins) No. 163/2023 Corporation Pvt. Ltd. Ambalavanan
To dispense with Vs
IA No. 533/2023 Mr. Kotoju Vasudeva
For Stay Rao, IRP, Navayuga
IA No. 532/2023 Infotech Pvt. Ltd. &
Leave to file Anr.
IA No. 534/2023
9 Comp App (AT) (CH) Eldorado Avenues Pvt. Mr.Y Suryanarayana | Mr. Aashish Jain
No. 56/2022 Ltd Lunia- R1-R3
Vs
Rege Engredea Pvt. Ltd.
& 3 Ors
10 | Comp App (AT) (CH) Mr. Sukakumar Puvi M/s Aekom Legal Mr. Raghuram
(Ins) No. 188/2023 Kumar Cadambi- R1
For Directions Vs
IA No. 605/2023 Ms. Pavitra Vyas & 2
For Exemption Ors.
IA No. 606 &
607/2023
11 Comp App (AT) (CH) Y Shivaram Prasad M/s Ramani and Mr. AM Ilango- R1
(Ins) No. 178/2023 Vs Shankar Mr. B Dhanaraj-
Urgent Hearing S. Dhanapal, R2
IA No. 576/2023 Liquidator of Ms. Abitha Banu-
For Stay Servalakshmi Paper RS
IA No. 577/2023 Limited & 4 Ors
WITH
12 | Comp App (AT) (CH) Indian Overseas Bank Mr. ML Ganesh Mr. AM Ilango- R1
(Ins) No. 180/2023 Vs Mr. B Dhanaraj-
For Stay Mr. S. Dhanapal R2
IA No. 579/2023 Liquidator of M/s
Servalakshmi Paper
Ltd.
13 | Comp App (AT) (CH) Srei Equipment Mr. Anant Merathia | Mr. Thriyambak J

Kannan




14 | Comp App (AT) (CH) Litostroj Power D.O.O. Mr. Arun Karthik Mr. Nithyavendhan
(Ins) No. 224 /2023 Vs Mohan K
IVRCL Limited & Anr.
15 | Comp App (AT) (CH) VMS Industries Limited | Mr. Nakul Mohta Mr.A. M. llango -R1
(Ins) No. 186/2023 Vs Mr. B Dhanaraj-
For Exemption Mr. S Dhanapal, R4
IA No. 598 & Liquidator & 3 Ors.
599/2023
For Stay
IA No. 597/2023
To implead
IA No. 636/2023
Additional docs.
IA No. 673/2023
16 | Comp App (AT) (CH) G. Yoganand Mr. Avinash M/s Tatva Legal
(Ins) No. 229/2023 Suspended Director of | Krishnan Ravi Mr. Sanjay Kishore
For Exemption Manjeera
IA No. 745/2023 Constructions Ltd
For Stay Vs
IA No. 746/2023 Catalyst Trusteeship
To implead Limited & Anr.
IA No. 821/2023
WITH
17 | Comp App (AT) (CH) G. Yoganand Mr. Avinash M/s Tatva Legal

(Ins) No. 232/2023
For Exemption

IA No. 749/2023
For Stay

IA No. 750/2023
To implead

IA No.820/2023

Suspended Director of
Manjeera Retail
Holdings Pvt. Ltd

Vs

Catalyst Trusteeship
Ltd. & Anr.

Krishnan Ravi

Mr. Sanjay Kishore

For Hearing

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

18 | Comp App (AT) (CH) Bennet Property M/s Poovaya & Co M/s Link Legal
(Ins) No. 100/2022 Holdings Company Ltd.
For Stay Vs
IA No. 229/2022 Biodiversity
For Directions Conservation (India)
IA No. 267/2022 Pvt. Ltd. & Anr
For Amendment
IA No. 268/2022

19 | Comp App (AT) (CH) Earthin Projects Ltd Mr. Bommineni Mr. Rohan Kothari

(Ins) 257/2022
Leave to file

IA No.543/2022
For Stay

IA No 541/2022
For Exemption
IA No.542/2022

Vs

M/s Global Emerging
Markets India Ltd &
Anr.

WITH

Vivekananda

-R1




20 | Comp App (AT) (CH) Earthin Projects Ltd Mr. Bommineni Mr. Rohan Kothari
(Ins) 259/2022 Vs Vivekananda -R1
Leave to file M/s Global Emerging
IA No.551/2022 Markets India Ltd &
For Exemption Anr
IA No 549/2022
For Stay
IA No.550/2022
21 Comp App (AT) (CH) The Regional Provident | M/s K. Ramu & Mr. Ravi
(Ins) No. 5/2022 Fund Commissioner- II | R.Vishnu Rajagopalan
To dispense with & Anr
IA No. 12/2022 Vs
For Stay Finorchem Ltd
IA No. 13/2022
For Condone Delay
IA No. 14/2022
For Urgent Hearing
IA No. 15/2022
For Amendment
IA No. 1078/2022
22 | Comp App (AT) (CH) S.N. Plumbing Pvt Ltd Mr. Anirudh Mr. T.Poornam
(Ins) No. 327/2021 Vs Purusothaman
For Condone Delay AIGL Properties Ltd
IA No. 678/2021
For Exemption
IA No. 677/2021
23 | Comp App (AT) (CH) Devas Engineering Ms. S Shanmitha Mr. Adhivarahan
(Ins) No. 422 /2022 Systems Pvt. Ltd.
For Condone Delay Vs
IA No. 1092/2022 Union Bank of India
For Stay Ltd. & Anr
IA No. 1043/2022
For Exemption
IA No. 1044 /2022
24 | Comp App (AT) (CH) S Senthil Kumar Mr. K. Moorthy Mr. K.
(Ins) No. 85/2022 Vs Chandrasekaran
For Exemption State Bank of India &
IA No. 176/2022 Anr
For Stay
IA No. 177/2022
For Urgent Hearing
IA No. 178/2022
25 | Comp App (AT) (CH) Mr. S Viswanathan Mr. CSK Sathish Mr. ML Ganesh
(Ins) No. 191/2022 Vs Mr. M Vinoth
Canara Bank
WITH
26 | Comp App (AT) (CH) Mr. S Viswanathan Mr. CSK Sathish Mr. ML Ganesh
(Ins) No. 231/2022 Vs Mr. M Vinoth

For Stay
IA No. 496/2022

Canara Bank




27

Comp App (AT) (CH)
(Ins) No.255/2022
For Stay

IA No. 534/2022
For Exemption

Current Electricals Ltd
Vs

B. Ramana Kumar IRP,
Krishnaa Energy Pvt
Ltd

Mr. R. Sivaraman

Mr. B Ramana
Kumar Mr.
Gajendra Ravi

IA No. 533 &
535/2022 WITH
28 | Comp App (AT) (CH) Current Power Mr. R. Sivaraman Mr. S Harish
(Ins) No. 256/2022 Equipments Pvt. Ltd Kumar
For Exemption Vs
IA No. 537 & Mr. B.Ramana Kumar,
538/2022 IRP, Krishnaa Energy
For Stay Private Limited
IA No. 536/2022
29 | Comp App (AT) (CH) Umesh Mishra - Mr. Pawan Jhabakh | Mr. Anant
(Ins) No. 128/2023 Suspended Director of Merathia - R2
For Stay Arrowline Organic
IA No. 435/2023 Products Private
Limited
Vs
Srei Equipment
Finance Limited & Anr.
WITH
30 | Comp App (AT) (CH) Umesh Mishra - Mr. Pawan Jhabakh | Mr. Anant
(Ins) No. 129/2023 Suspended Director of Merathia - R2
For Stay Arrowline Organic
IA No. 436/2023 Products Private
Limited
Vs
Srei Equipment
Finance Limited & Anr.
31 Comp App (AT) (CH) Harihara Siva M/s King & Mr. B Ramana
(Ins) No. 314/2021 Subramaniam Partridge Kumar
For Stay Vs
IA No. 657/2021 G.V. Ravikumar
Liquidator of Tiruppur
Surya Textiles Pvt. Ltd
WITH
32 | Comp App (AT) (CH) Trippur Suryaprabha M/s King & Mr. B Ramana
(Ins) No. 315/2021 Group Trust Partridge Kumar
For Stay Vs
IA No. 658/2021 G.V. Ravikumar
Liquidator of Tiruppur
Surya Textiles Pvt. Ltd
33 | Comp App (AT) (CH) M/s Malayalam Mr. G.R. Mr. S. Sethuraman
(Ins) No. 278/2021 Industries Ltd. Lakshmanan

For Exemption

IA No. 597 &
600/2021

For Stay

IA No. 598/2021
For Additional docs
IA No. 348 &
349/2023

Vs.
Mr. K Easwara Pillai &
6 Ors




34 | Comp App (AT) (CH) Kineta Global Limited P. Wilson Associates | Mr. Varun
(Ins) No. 302/2021 Vs Srinivasan R1- R6
For Stay IDBI Bank Limited & 8 Mr. J Manivannan
IA No. 639 & Ors R7
641/2021 Mr. NP.
To Dispense With Vijaykumar R8
IA No. 640/2021 Mr. Akhil Bhansali
To Implead R9
IA No. 97, 340 &
622/2022
To Vacate
IA No. 92/2022
To Adv. Hg.
IA No. 942 &
1052/2022
IA No. 417/2023 WITH
35 | Comp App (AT) (CH) V Venkata Sivakumar Mr. J Manivannan Mr. Varun
(Ins) No. 8/2022 Liquidator, The Jeypore Srinivasan R1-R6
To Implead Sugar Co. Ltd Mr. Akhil
IA No. 621/2022 Vs Bhansali- R9
IDBI Bank Ltd & 8 Ors
Copy to:

By the order of Hon’ble Member (J)

(Chennai Bench)

1. Notice Board
2. Website: www.nclat.nic.in

For Assistance,

1. For VC Link- venclatchennais@gmail.com
Ph-044-28880500



http://www.nclat.nic.in/

